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(b) the quantity of liquor con-
sumed during 1960 and 1961; and 

(c) whether the quantity has in-
<:reased as compared to the yea rs 
1956-57, 1957-58 and 1958-59? 

The Minister of State in the Minis-
try of Home Affairs (Shri Datar); 
<a) 28. 

(b) The quanity of liquor sold in 
bulk gallons is as follows: 

1960-61 

1961-62 
(up to June 1961) 

Countrv 
Liquor 

Fordgn 
Liquor 

1,38,260 2,95,737 

32,325 1,14,856 

Howerver, the quantity actually con-
su..-ned cannot be ascertained. 

(c) Yes; there is a slight increase 
but this is due to enforcement of 
stringent measures to check illicit di~­
tillation increase in population and 
holding' of International Conferences 
and Exhibitions in Delhi. 

Mica 

1071 f Sardar Iqbal Singh: 
L Shri A, M. Tariq: 

Will the MinistE'r of Steel, Mines 
and Fuel be pleased to state: 

(a) whether there is decrease in the 
production of mica during 1961-62 sO 
far; 

(b) if so, the reasons therefor; 

. (C) the steps taken or Droeosed to 
be taken to increase the production 
thereof; and 

(d) the present export position? 

The Minister of Mines and Oil (Shri 
K, D. Malaviya): (a) No, Sir. Pro-
duction has not decreased during 
1961-62 (April-June, 1961) as com-
pared to the corresponding period of 
1960-61. 

(b) and (c). Do not arise. 

(d) The export of mica in 1960 was 
29,620 tonnes valued Rs. 9.85 crores. 
Though there has been increase in the 
quantum of export over the previous 
year, the value received was less due 
to lesser export of block mica. 

Electoral R{)Us for Mid-term Elections 
in Orissa 

1072. Shri Surendranath Dwivedy: 
Will the Minister of Law be pleased 
to state: 

(a) whethW' it is a fact that recent 
elections in Orissa were held or. the 
basis of rolls prepared in the year 
1956; 

(b) whether it is also a fact that 
no uptodate revision of rolls even till 
March, 1961 was made ready for this 
election; and 

(c) when was the final electoral 
roll on which these elections took 
place published? 

The Deputy Ministel' of Law (Shri 
Hajarnavis); (a) No, Sir. The mid-
term general election to the Orissa 
Legislative Assembly was held on the 
basis of electoral rolls revised in 1960, 

(b) and (c). The electoral rolls for 
all the Assembly constituencies in 
Orissa were revised according to rules 
and finally published on the 10th 
October, 1960. When the decision to 
hold mid-term general election to the 
State Legislative Assembly was an-
nounced towards the end of March, 
1961, out of 140 Assembly constituen-
cies in the State, the electoral rolls 
for 110 had been intensively revised 
by house to house enumeration our-
ing the years 1958, 1959 and 1960. The 
electoral rolls for the remaining 30 
constituencies were due for intensive 
revision during 1961, and in addition 
a few more constituencies, particular-
ly in the urban and industrial areas 
had also been noted for such revision. 
The work had been taken in hand but 
had to be suspended because of the 




